
J;C;VeQV<', bloc./viUa"es: hay~ bo~n eleo
fr,I.'~!'iQ S~kiAl as 00,30.6.1985. 
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,(tJ) An outtay of as. 1.6S crofes 
has been earmarked for Sikkim's R.ural 
Blectrification Programme under R.E C' 
ftoancins durinl th'e curr ent financial 
year. 

(c) At. provision of Rs. 10.19 crores 
has been tentat ively indicated for the 
R.ural Electrification Programme in 
Sikkim during the Seventh Plan. 

New Sbips Commissioned at 
Visakhapatnam Shipyard 

During 1984-85 

2593. SMRI E. AYYAPU REDDY: 
Win the Minister of SHIPPING AND 
TRANSPORT be Pleased to state: 

(a) the number of new ships com
missioned at the Visakhapatnam 
Shipyard Ltd. dUring the Year 1984. 
85 ; 

(b) the total number of employees 
in the Visakhapatnam Shipyard ltd. 
engaged in building and manufacturing 
new ships; and 

(c, the estimated value of the ships 
commissioned during the year 1984. 
8S 1 

THE MINISTER OF STATE OF 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z.R. ANSARI): 
(a) During the year 1984.85, while two 
ships built at Hindustan Shipyard 
Lim~ted, Visakbapatnam were delivered 
an4 commissioned, the Shipyard Was 
eD~~8ed in the fol1owins 14 events: 

(i) Keel Layina 7 

Oi) Launching S 

tHi) Delivery 2 --
14 

. \i;(~) Tile total number or e"_ployeel 
.m~lo"edJor ~iJdinl8bips is.1,651. 

I' '" ( , 

, (e\ The price, iDoludiaa 'Go .... • 
ment subsidy, of the.~:, 'two velloll 
received by the Shipyard is .... 

. 36,22,Sl,321~OO. 
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utJed Yamuna Line Canal 

4. SHRI SARFARAZ AHMAD : 
Will the Minister of IRRIGATION 
AND POWER be pI eased to state: 

(a) when was tbe agreement for 
construction of Sutlej-Vamuna link 
canal signed between the Government 
of Punjab and Haryana and what were 
the terms of this agreemen t ; 

tb) whether the Punja b Gov,~rnment 
have paid the amount of (he ir sha re 
for this construction work and if not , 
the re,'son therefore; and 

(c) how much amount is outstandinl 
and by which time the amount is likely 
to be paid and the construction work 
of this canal will be completed? 

THE MINJSTER OF IRRIGATION 
AND POWER (SHRI B. SHA.NKARA.. 
NAND) : (a) The Agreement regarding 
the allocation of waters of the Ravi 
and Beas signed by Punjab, Haryana 
and Rajasthan on 31·12 .. 1981 aJ80 
covered the implementation of the 
Sutlej·Yamuna Link Canal Proje~t. It' 
stipulated the completion of the Pro
ject in a period of two years from the 
date of signing of ,the Aat·ee~ent. It 
,Iso provided for the cost of tbe Projeot 
to be borne by Haryana. However" this 
was subsequently changed to a pattern 
of sharin, of cos:s between Haryan. 
and Punjab in tbe proportion of ,5 : 1. 

(b) and (c) : Out of the 'Expenditure 
of Rs. 53 crores stated to have been' 
incurred so far on the Project., ~he' 
Punjab Governm~nt has paid 'Rs.," 1 
crore and about RI. 8 Cron~a ar e 'b~. ' 
atandioS." The non-paymerlt 'of its fbJi 
sbare by the Pun~b !Government is II'id! 

, , t ',.' ~ l·1 I, 

to be due to financial consttaidtl. Tbe' 
constrUct.ion . wqrk of' thi$ canl\l' is tq 
completed bY lS:h 'Aua'ust, 1986!,' , ' 
.' , ,.' ~ 




